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 through  inter-State  transmission
 lines  js  ensured  till  adequate  power
 ds  genetated  in  the  State  itself

 (ii)  ensure  adequate  supply  0
 wagons  by  the  Railway  Board  for
 ypeedy  movement  of  coal,  kerosene

 oil,  petrol  and  petroleum  products,
 fertilizers;  cement,  etc.  etc.

 (iii)  ensure  strict  adherence  of
 delivery  schedules  by  the  wagon
 manufacturers;  and

 (iv)  ensure  more  supply  of  kero-
 sene,  cement,  coal,  industrial  raw
 materials,  steel,  etc,  ete.

 Mr.  Speaker,  Sir,  I  submit  to  you
 to  permit  me  to  raise  issues
 ef  public  importance  under  rule

 -497—Caling  Attention  but  instead
 of  that,  you  allow  me  to  raise

 “the  issues  under  rule  877  which,
 as  you  know,  is  not  being
 given  importance  by  the  Government

 “end  even  they  do  not  give  any  ans-
 wer  to  such  issues.  I  would  request
 you  to  please  see  to  it  that  the
 Government  gives  reply  to  the  issues
 Involved  without  any  delay

 :  WR,  SPEAKER:  That  is  all,  restis
 only  the  repetition.  Shri  Purnanaryan

 SHRI  RAJ  KRISHNA  DAWN:
 Let  me  complete  the  statement.

 MR.  SPEAKER:  You
 — repeating  the  rest,  nothing

 gilow  3  Calling  Attention  on  the

 SHRI  RAJ  KRISHNA  DAWW
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 allow  me  to  complete  the

 MR.  SPEAKER;  The  rest  is  only
 repetition.
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 SALT,  ह...  KEROGENE,..CEMENT  AND
 िएडदा,  in  Assam  anp  Nonts-Eastzay
 REcron

 SHRI  PURNANARAYAN  SINHA
 (Tezpur):  Mr.  Speaker,  Sir,  under
 Tule  377,  I  wish  to  raise  the  following
 matter  of  public  importance.

 Tt:  has  been  ‘brought  to  .the  asctice
 -of  the  Ministries  concerned  that  for
 some  time  now  there  is  shortage  af
 wheat,  salt,  cement,  sugar,  kerosene
 and  steel  in  Assam  and  Negaland
 besides  all  other  States  of  the
 North  Eest.  But  at  one  stage,
 the  Ministry  of  Petroleurn  denied
 having  received  any  complaint  from
 the  State  Government  ef  Assam
 Now  the  position  is  that  while  at
 one  end  the  Food  Corporation  of
 India  has  encouraged  building  of
 new  warehouses  by  private  parties
 with  liberal  loan  étr,  irom.
 ‘banks,  at  the  other  end  the  existing
 godowns  have  no  stock  of  wheat  as
 a  result  of  which  the  flour  mills  of
 Assam  are  almost  closing  down.  I
 have  received  several  telegrams  from
 the  Mills  and  Government  sources
 that  absence  of  wheat  in  the  Food
 Corporation's  godowns  hus  treatened
 the  availability  of  Atta  and  flour  in
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 pot  tested  variety.  Tehag  beer  rou-
 ght  to  the  notice  o¢  the  Government

 that  certain  dishonest  handling  agents
 of  eement  mixed  Brabmapytra:  silt
 dust  with  cement  to  make  some  ex-
 fra  money.  In  this  way  the  vack-
 ward  tribals  ang  others  of  Assam.  and
 Northwest  generally  haye  been  com-
 pelled  to  suffer.  It  is  complained  that
 the  Railways  do  not  remove  the  res-
 strictions  imposed  against  booking
 wagons  with  essential  commodities

 inte  Assam  and  the.traders  have  been
 forced  to  hire  trucks  to  carry  most
 of  the  goods  at  double  the  railway
 freight.  The  capacity  of  the  trucks
 to  carry  all  that  is  offered  is  less
 than  half  the  capacity.  of  the  Rail-
 ways.  In  view  of  all  these  and  the
 inherent  lack  og  interest  in.  the  affairs
 and  community  hardships  of  this
 sensitive  area,  the  poor,  backward,
 Including  the  tribals  people  are  suf-
 fering  intolerable  distress.  The
 bureaucratic  set-up  which  rules  the
 country  pay  little  heed  to  the  pPard-
 ships  of  the  people.

 I  draw  the  attention  of  the  Govern-
 ment  through  the  hon,  Prime  Minis-
 ter  to  save  Assam  and  the  North-
 Eastern  region  as  a.whole  by  ssking
 the  Ministries  of  Food  and  Agricul-
 ture,  Petroleum  and  Chemicalz,  In-
 dustries  and  Railways  to  rush  wheat,
 salt,  sugar,  kerosene  cement  and
 steel  immediately  to  save  the  systems
 created  for  distribution  of  these  com-
 Modities  to  the  pedple  without  any
 further  delay.

 (vi)  Recent  avetron  or  Piors  By

 श्री  शरद  gree  बस पुर)!  आपने  मुझे
 बात  377  शि  शा  का  |:  थो  दिया

 दस  के  लिए में  Bd  |  art  t  t

 0७७  बोलत  बया  है  ae

 ‘MH.  SPRAKZAR:  You  must  son-

 ry  शरद  are:  शत को  इलम  द... ब
 खाते  दिया  है।  को  शो  tere  vie  डी०  go
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 rat  गोसा भो  हुई ंहै  रमेश  ह  थे  अत

 MR.  SPEAKER:  You  sheulé:read
 the  statement.

 a  ”  सदियों  मे.  ग़लत  मु  हम  {
 ो  wre xt  sat,  में  eto  हो0.ए०  के

 'एलाउंस हुए  थे  oe oe  boty
 MR.  SPEAKER:  Mr,  Yadav,  kind!

 ‘read  your  statement,  Rule  $77  provi.
 des  that  you  have  merely  to  read  out

 the  statement.  Nothing  more.
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 F

 ri  शरद  बाकी:.  बही सो  «  बोस  रहा
 t  ct  "  4

 at  adt  xq  बागड़ी  (भिचुरों) 2८  करा
 व्यवस्था  का  ही  है  t  votes

 aeug  महोदय  :
 नहीं  है,  झाब्यंचस्था  का  प्रति  है  on

 बी  मंत्री  साथ  बाग़ी  :  शाप  हे  ही बयकस्था


